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CENIRAL AUMINLSTRATLVE TRIBUNAL, ALLAHABAD BENCH
ALL ACABAD
Allahabad : Dated this 27thday of March, 2000
Urigingl Application No, 258 of )00
Jigtrict . Chandayli
CRAM s
Hentple Mg,' M.F, gsingh A, M,

Birendra Pra#ap Sonkar,
S/O Late Fanng Lal,
d/O vill Mahewg
Fogt Uffice.Mughalsarai
pisttcChand guli,
(sri s.N, singh, advocate)
° 3 ° 0 . ® AP{-’liCant
Versus
Le pivisionagl Railway Mahager,
Eastern Railways, Mughalsarai, ~
DistrictoChand guli, -
R senior jivisiongl Personiel Ufficer,
Eastern Railways, Mughalsarai,
Chand quli, ’
3. union of Ingia through i§
Secretary Ministry of Rallway Deptt,
New gelhi,

e & o ¢ o o oReSpmdentS
OR QER
By filing this UA the applicant has sought the relief
for issugnce Of g direction to the responjenis to zppoint
the applicant as Class 1V employee on compgssiongte
ground, He has further sought the direction to the
nntt%th laid f the licant b
regpongenis - G € clLaim O applica Y
way Of deciding his repregentigtion regarding the agppointment

of the gpplicant to grop‘otgl post on compassiongte ground,

59 Ihe applicant has moved a representztion for
gi ving appdintment on campassionate ground on 6-1-1997
and theregfter several remingers hcove pbeen given to the

respongent no,2, but till now no gecision has been Taken

by the respongent,
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3. Ihe respongents are, therefore, directed to
take g decision on the representstion of the applicgnt
for appaintment on compassionate ground and pass a
speaking and reagsoned order within g periog of two

months from the date of receipt of the orger,
4, In view of the gpove direction, the Uj is

disposed of at the admission styge, [There shall

be no order as to costs,
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